
97 Written Answers SRAVANA 14, 1899 (SAKA) Written Answers 98

( %  forr ?

4T[f«t«4  h«ct "Tnrfrv *(far *ftr ^5- 

v rftm  inft («ft Enfrm) :
( t )  f r̂sr ^sfr wj *rnr fn m  m i  |  ft

%**r ?rtfaji<r r̂nTTcT 3«it
ftofa smtrnr vmr/«mrr wr̂ nsr §*tt 
fr I 5*T «PTP' ft 1 9 77  £  s V r  1 06 4  
®FTt¥ 5<Tq % SJTT'TF TT 3TC3T

ts tt fr tfswft 432 *rfte  $  
tftfawcr ftsr ft ’crrtn̂  ?t*tt 632 
WC5 % tf>faJT?T WZ fa*Tfa unfair fr I

(*?) %*t * i  % sf<t ?nr tfrfiPRr m  

% wpt 197B  ̂ qrr?f̂ r«rinF?rreTT
* TF̂ STrTTTSlfVm̂ T 

w 4hr arrft % arr: t t t t jt  $

*r%»fr 1

Difficulty of Commercial Banks to 
comply with their Quotas of Fuads 

fur Food Procurement

6341 • SHRI M. RAM GOPAL REDDY 
SHRI D. D. DESAI ;

Will the Minister o f FINANCE AND 
REVENUE AND BANKING be pleased 
to'statc :

(a) whether of latr the commercial 
banks have been finding it difficult to 
comply with their quotas of funds for food 
procurements;

(b) if so, the reasons therefor; and

(c) whether food procurements would 
be affected by this shortage of funds ?

THE MINISTER OF FINANCE AND
REVpmJn a n d  b a n k in g  (s h r i  h .m .
PATEL : (a) and (b) The Reserve Bank of 
India have reported that the composition 
of the consortium of banks financing food 
procurement operations of the Food Cor
poration of India and the State Govern* 
ments and their agencies was restructured 
m June 1977 to include, for the first time,
6 foreign banks having deposits of over 
Rs. 50 crores each. The quota of some of 
the Indian banks also was raised in 

ia to the increase in their deposits.

consortium was

increased, have been given a phased sche
dule for absorbing their share of die food 
credit. It is expected that these 
banks will absorb the food credit 
allocated to them in accordance 

with the phased programme.

(c) No, Sir. To the extent that all the 
banks are not able to immediately absorb 
their share of the food credit, the State 
Bank of India, which is leader of the 
consortium, carries excess food credit in 
its own portfolio pending eventual absorp
tion by other banks.
Policy of I. A. re. Trunk Route 
Flights connecting Delhi, Bombay, 

Madras and Calcutta

6342. SHRI K. KUNHAMBU: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

(a) the policy of Indian Airlines regard
ing the trunk route flights connecting 
Delhi, Bombay, Madras and Calcutta; ana

(b) whether Government are aware 
that this direct air disconnection to 
Madras is being resented and has created 
lot of inconvcnience to passengers ?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURSHO- 
TTAM KAUSHIK): (a) The basic policy 
of Indian Airlines regarding trunk route 
flights is to provide direct air connection* 
at preferred timings, as far as possible.

(b) There might be some in convenience 
to passengers on the introduction of an 
intermediate halt at Nagpur on the direct 
Delhi-Madras flight (IC-439/440). How
ever, by including Nagpur on this service 
Indian Airlines have been able to acco
mmodate passengers travelling to and from 
Nagpur between Delhi and Madras.

Export Demand for Indian Herb 
Isapgol

6343. SHRI D. D. DESAI : Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state:

(a) whether export demand for Indian 
herb Isapgol has reached fantastic pro
portion upto R. 25 crores; and

(b) if so, whether any step is being 
taken to increase its output in the country 
and process it to obtain higher value for 
the export of the drug ?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (s h r i  m o h a n  d h a r -
IA): (a) Exports o f Isapgol increased to 
R*. 16*42 crores during April-February 
>976-77 
»975-76.




